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Title : Regarding alleged irregularities and malpractices in IPL.

SHRI GURUDAS DASGUPTA (GHATAL): Madam, I hope that the entire House will kindly listen to me. It is good that the
Minister has resigned and it is also good ...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (PROF. SAUGATA RQY): Why the same matter is
being raised again? ...(Interruptions)

SHRI GURUDAS DASGUPTA : No, please listen to me. It is good that the Prime Minister has advised him to resign, but that
is not the issue. The Minister's resignation is not the issue. The Indian Premier League (IPL) is the issue.

Madam, we have been discussing this matter, but we have not gone into the root of the issue. The root of the issue is
laundering of black money; the issue is white washing the black money; and the issue is aberration happening under the
nose of the Ministry of Finance and the Government of India. If you speak of sports, then it is a caricature of Cricket. We
have seen the greatest Cricketers of our country in five-day test matches and afterwards in one-day matches. It is all there.
No player can come to form in the 20-20 over format, which is such a shorter version. The leading Cricketers of the country
have given their opinion like this only.

Madam, the point is that Cricket is being maligned in the country; Cricket is being diluted in the country; and a wrong
message is being given to the budding Cricketers that they can go to 20-20 and earn crores of rupees. The main issue is
earning money. Players are being bought just like vegetables, and people with money are entering into a franchise and they
are setting up a team and competing with each other and betting is going on openly. Therefore, it is neither Cricket; it is
neither a game; but it is only a game of organized gamble in the country. ...(Interruptions)

I have information that a large part of the money is coming through Mauritius and from dubious sources from Dubai. &€}
(Interruptions) You are not associated and you do not know and I do not know about it, but there are reports that Swiss
bank money is being laundered and the main intention is to whitewash the money. It is unfortunate that politicians find
time to play Cricket even in their bedroom; it is unfortunate that Corporates are playing their Cricket in the board room; and
openly the passion for Cricket is being exploited to make money.

I hope that I have the support from all sections to demand that IPL may be banned in this country immediately. Madam, I
appeal to the Board of Control for Cricket in India (BCCI) of which the President is a Minister of the Cabinet to discontinue
...(Interruptions) 1 appeal that the BCCI disqualify 20-20 matches in India.

Thirdly, I demand a thorough probe into the source of fund. I want a thorough, high-level probe. I want a Joint
Parliamentary Committee on this. ...(Interruptions) sma #1st dietol Sifeme ... (raemer)

SHRI P.T. THOMAS (IDUKKI): He is not part of that. He is not BCCI President.

ofl SIHCRT SRIPIA | 3 33! & Iy, odt & d ol 3 ... (=maemer) I want a Joint Parliamentary Committee to probe the source of
the fund. Where from the money is coming? Who is financing? Fifty per cent of the population is living below the poverty
line. The Government says that it has no money to extend the universal rationing system in the country. A country so poor,
a country so deficient in resources, a country so unemployed, a country so jobless, how can we allow such a mysterious
game under the nose of the Government to the detriment of the common people? There must be a thorough probe. IPL
must be banned. People involved must be sent to jail, and also the source of fund should be investigated immediately. I
wish the entire House supports me.

DR. RAM CHANDRA DOME (BOLPUR): We also associate with this issue. The Government should come out with a
statement. The Government should respond to this.

MADAM SPEAKER:
Dr. Tarun Mondal,
Sk. Saidul Haque,
Shri M.B. Rajesh and

Shri P.K. Biju also associate themselves with this issue.



...(Interruptions)
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oft <Irct Y116 : s, 31U b frete 33 ar ot cifSg,
3e1et ABIGAT + 31U TG cidl A qfeTe, Sied! A el a1 e D) T A AL DI #HldT Joll 3|
€| (cremrot )
MADAM SPEAKER: Please just associate yourself.
off 9Rc AGa : s, 3Much! foens AR AW st Bloft iy, ...(=aemer)
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BT HIPI ol SIL, F3A DI a1 Bl SIfIY,

a€ | (carerron)
oft sIcIREI Ris Arca ! 3e=ie #1816, I3 ol Pioie dlelol BT WR S ST ... (Rderer)
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3MEAGT HBIGAT & 3Md 31U IS SIS,



€| (cagquren)

MR. SPEAKER: Only what Shri Bishnu Pada Ray says will go on record.
(Interruptions) €,

31081 ABIGAT + SRI R348 Sft, 31U do SISy,

€| (caerrot )
31eR18T ABIGAT = 31U do SISy R sy ug IrT Sit 6t & ara fers 3 smest |

oo(RarEIOr) *
31E—8T ABIGAI = fAvy] ug 2RI S, 3y |ifery,

&€ | (cxeor)

oft forour ug 2RI (sisaet 3 PIPIR LIUIE): 3eRIs! ABIG, & A A6 DA diel APl &7 ... (Raret)
31ERTET FABIGAT = 3T AR,
€| (cauren)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) €/ *
31€R18T ABIGAT = 3 o SIS faw] ug IR Sft, smu |y,
€| (cauren)

oft forour ug IR & sreel ARG, # DA Acl? ... (qEer)

3IEAST ABIGAT & 31U Jo SIS
€| (crauren)
MADAM SPEAKER: Shri Ray, please speak. What you say would be going on record.
off frour uc IR & sreRtet FAlGA, & qU I, oI 23 ... (AGEIET) 31U PR BB USE! Sol ciloll Y 615 .. (SAdeler)
MADAM SPEAKER: Please sit down.
...(Interruptions)
off fareur uc IRT & R A clloT dletel IBDN? ... (RAaEal)
3MEAGT HBIGAT & 31U Ad IS SIS,
&€ (caeron)
off farouy ug IR & 3reRIST ARG, MU Uscl Sol ol Bl Jo1sY, ... (aaemet) #AsH, & 301 ool B a6 dicfn, ... (deer)
31EAST ABIGAI & 31U I SIS,

3€| (caeren)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Madam, the Government cannot respond on every issue. The hon.
Members have raised a issue here. ...(Interruptions) We have taken note of the issue raised by the hon. Members.

MADAM SPEAKER: They have taken note.



...(Interruptions)
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oft sirfieirer 33 & =16 Heren dflfians of o=l fpen? ... (=aeet) sustieet 3 ®ren w6t 3 ... (adeoer)

MADAM SPEAKER: I just want to make an observation. Please take your seats.

I want to make this observation, and I am very worried about it, that those who have given notice are not getting time to
speak and all those who have not given notices have already spoken many times. Please do not do this. It is not fair to all
those Members who are discipline enough to give the notice and are waiting patiently. Please allow them.

...(Interruptions)
oft sIcIREI Ris Arca & sre=is #SIG=N, 3muchl ueloret 3 &t dietr &) ...(Rawer)

31EA8T ABIGAT & 31U IO SIS
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Deputy-Speaker Sir, in the morning, some hon. Members

raised the issue of IPL and wanted to have a thorough probe into all its aspects. In fact, the concerned Department has
already started the investigation process. I can assure the hon. Members that all aspects of IPL including its source of
funding, from where the funds were routed, how they have been invested, etc., are being looked into and the appropriate
action as per law will be taken. No guilty or wrong doers will be spared.

IUrEAST ABIGA & PUAT I SIS,
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SHRI PRANAB MUKHERJEE: We will look into all aspects and I have noted down your suggestions. ...(Interruptions)



